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Adivasis 18 slower than that of others
and 8o sterilisation would affect them
even more adversely, if so, what
step the Government propose to take
against the officers responsible for
sterilising the Harygans and Adivasis?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN) (a) A total of 10568770
sterilisations were performed during
the period July 197> to March 1977
which roughly coinades with the period
of cmergency Statistics ot sterilisa
tions aie not being mamntuned 1tv
casie and tribc  Information on the
percentages ot Harnany and Adivasis
stenlised 1 therefore not avnlable

(by Aboul 200006 complunt. hae
Leen 1cccived 1mm the Deptt of Family
Wcltate ind me t of these cortun dle
& itions ol usc ol torce or pressure n
regard to sterilisaitinn Statistics 1hoat
co nmuintiywist bie th up of comnpl unts
1s hot 1 nlhabl s« the complur ints
hive not mentioned the commumty
m 1l such complants

(ty Th compl ints reee o i the
Dej utment ol ¥ anuly Well ne  are
rcterred ty the concerned State Govs
er ment UT Admunis ration tor n
vestigation and ippropriate wcticn The
result  of thes investigaitions and
action tiken apamnst officers responsi
e are not vt v ulible from Stite
Governments/U 1 Admimstrations
However there 1s no scheme for awarl
i, ¢ish compen Lion lo persris who
allcge  foraible  sterths:ition  These
persons are oflered free me lical treat
ment for post operative complications
and free recin tlisation tacihties if re
quested vy the person The dectails »f
communi{ywisc brcak up wre not
available

(d) During 1961- 71 the Schedulel
Castes and Scheduled Tribes popula
tions increased by 240 per cent and
27 2 per cent respectively as against
the mncrease of 237 per cent among
Hindus in general The rest of the
question cloes not therefore arise
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Prohibition of development, prodmo-
tion and stock-piling of Biological
and Toxin Weapons

6213 SHRI § § SOMANI Wil the
Minister of EXTERNAL AFFAIRS oe
pleased to state

(a) whether any  convention has
taken place for the prohibition of
deve oprrent, production and stock-
piing of biological and toxin wea-
pons and their destruction in which
India has participated and signed,
and

(b) 1f so, the dctails thereof as well
«s the dctails of other signatories who
ate the depo<itory powers 1n this
regald alongwith the names of the
new countries who have come fo1-
ward to support this move?

TIlE MINISTER OF EXTCRNAL
AFFAIRS (SHRI ATAL BIHARI VAJ
PAXYFE) (1) Yes Sir

« ) The Convention on the Proh n
tion of the Development Production
and Stock piling of “he Bacteriological
(B1 Jopicil) ant loxin Weipons and
on 1h ir Destruction (BW Conmven
t1r) wa signed it Washington,
T ondon nd Moscow on 10 April 1972
Full text of the Convention 1s laid
on the Table of the Youse [Placed in
Libriry Sec No T1T-944/771 The BW
Convention entered into force on 7§
March 1975  The Depositcries ot the
BW Convention are the Governments
of the Umted States the United King-
dom and the Soviet Umon Accord-
ing to the latest information that 1s
available to us 133 States have signed
the Convention and 67 have -atified 1t
India 15 a party to the Convention,
having signed 1t on 15 January 1973
and ratified 1t on 15 July, 1974 1n the
capitals of all the three Depositories,
namely Washington London and
Moscow Kenya and Sweden are among
the new countries which have ratified
the (onvention





